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Sh. Vikram Singh Chauhan, Advocate for the operational creditor/petitioner.
Senior Advocate Sh. Ajay Bhanot with Sh. Shadab and Sh. Rohan Pradhan for the
corporate debtor company. The learned counsel appearing for the petitioner seeks
time to file a formal reply to the objection on the present petition raised by the

corporate debtor. Hence, the time is granted.

The matter be listed on 15" September, 2017.

- D R

,Dated:23.08.2017 Sri H.P. Chaturvedi, Member (Judicial)
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